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SUPREME COURT OF INDTIA

RECORD OF PROCEEDINGS
Civil Appeal No. 11710/2016
COMMISSIONER OF CENTRAL EXCISE BELGAUM
VERSUS

M/S. VASAVADATTA CEMENTS LTD.

WITH
C.A. No. 11398/2016 (IV-A)

C.A. No. 11923/2016 (III)

C.A. No. 11875/2016 (XVI)

C.A. No. 11914/2016 (III)

C.A. No. 11898/2016 (III)

C.A. No. 11899/2016 (III)

C.A. No. 11919/2016 (III)

C.A. No. 11904/2016 (III)

C.A. No. 11925/2016 (IV)

C.A. No. 11870/2016 (XII-A)

C.A. No. 11924/2016 (XII-A)

C.A. No. 11900-11901/2016 (IV-A)
C.A. No. 11400/2016 (XII-A)

C.A. No. 11909/2016 (IV-A)

(With IA No.93095/2017)

C.A. No. 11402/2016 (IV-A)

C.A. No. 11403/2016 (IV-a)

(With IA No.96533/2017-AMENDMENT IN CAUSE TITLE)
C.A. No. 11947/2016 (IV-A)

(With IA No.93091/2017)

C.A. No. 11946/2016 (XII-A)
C.A. No. 11920/2016 (XII-A)
C.A. No. 11874/2016 (XII-A)
C.A. No. 11903/2016 (XII-A)
C.A. No. 10300/2011 (III)

C.A. No. 11913/2016 (IV-A)
C.A. No. 11711/2016 (XII-A)
C.A. No. 11872/2016 (XII-A)
C.A. No. 11399/2016 (III)

C.A. No. 11401/2016 (III)

C.A. No. 11261/2016 (IV-A)
C.A. No. 11902/2016 (XII-A)

swaCndepesNo . 11873/2016 (XII-A)
5Tk, No. 11877-11884/2016 (III)
ESESA. No. 11910/2016 (XII-A)

A. No. 11876/2016 (III)

.A. No. 11922/2016 (III)
A

. No. 11921/2016 (XII-A)

OOO

Appellant(s)

Respondent (s)



C.A. No. 11710/2016 etc.

C.A. No. 18897/2017 (XVI)

Date : 13-12-2017 These matters were called on for hearing today.

CORAM
HON'BLE MR. JUSTICE A.K. SIKRI
HON'BLE MR. JUSTICE ASHOK BHUSHAN

For parties
Mr. K. Radhakrishnan, Sr. Adv.
Ms. Nisha Bagchi, Adv.
Ms. Shirin Khajuria, Adv.
Mr. Arijit Prasad, Adv.
Mr. D. L. Chidanand, Adv.
Ms. Pooja Sharma, Adv.
Mr. B. Krishna Prasad, AOR
Mr. Zoheb Hossain, Adv.

Mr. Arup Banerjee, AOR
Mr. Rameshwar Prasad Goyal, AOR

Ms. Kiran Suri, Sr. Adv.

Mr. S. J. Amith, Adv.

Mr. Purushottam Sharma Tripathi, Adv.
Mr. Mukesh Kumar Singh, Adv.

Mr. R. C. Prakash, Adv.

Dr. (Mrs. ) Vipin Gupta, AOR

Mr. Sumit Goel, Adv.
Mr. Tanuj Agarwal, Adv.
Mr. Abhiram Naik, Adv.
M/S. Parekh & Co., AOR

Mr. Rony O John, Adv.

Ms. Vanita Bhargava, Adv.
Mr. Ajay Bhargava, Adv.
Ms. Abhisaar Bairagi, Adv.
M/S. Khaitan & Co., AOR

Mr. Ranjit B. Raut, Adv.
Ms. Surbhi Kapoor, Adv.
Mrs. Bina Gupta, AOR

Mr. S. K. Bagaria, Sr. Adv.
Mr. Arvind P. Datar, Adv.

Mr. V. Lakshmikumaran, Adv.
Mr. Aditya Bhattacharya, Adv.
Mr. Victor Das, Adv.

Ms. L. Charanya, Adv.
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Sukriti Das, Adv.
Hemant Bajaj, Adv.
Apeksha Mehta, Adv.
K. Ajit Singh, Adv.
M. P. Devanath, AOR

Somnath Shukla, Adv.
Abhishek Anand, Adv.
Ashwini Chandrasekaran, Adv.
Praveen Kumar, Adv.

Mohan Parasaran, Sr. Adv.
Divya Swami, Adv.
Nikhil Swami, Adv.

Prabha Swami, AOR

S. Sukumaran, Adv.

Anand Sukumar, Adv.
Bhupesh Kumar Pathak, Adv.
Meera Mathur, AOR

Balaji Srinivasan, AOR

Garvesh Kabra, AOR
Devashish Trivedi, Adv.

Ashwini Chandrasekaran, Adv.
Kartik Kurmy, Adv.

S. B. Sharma, Adv.

Praveen Kumar, AOR

Babita Sant, Adv.

M. P. Devanath, Adv.

Harish Pandey, Adv.

Harish Pandey, AOR

UPON hearing the counsel the Court made the following

Heard Mr. K.

ORDER

Radhakrishnan, 1learned senior counsel

appearing for the Revenue.

The matter remains part-heard.

(NIDHI AHUJA)
COURT MASTER

(MALA KUMARI SHARMA)
COURT MASTER
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